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OPEN COURT 

CENTRAL ADMINISTRATIVE TRIBUNAL 
ALLAHABAD BENCH: ALLAHABAD 

Review Application No . 70 of 2006 . 
In 

Original Application No . 312 of 200~ . 

Allahabad, this the 24th day of November , .:.006 . 

1 . 

~, - . 

Hon''ble Dr. K.B.S. Rajan, J.M. 

Union of India through the General Manager , 
N. E. Railv1ay, Gorakhpur . 

Chief Personal Ofi:er , N. E. Railway , 
GorakhDur. 

3 . Divisional Railway t1anager , tl . S . Railway , 
Varanasi . 

-! . Senior Divisional Personal Offic:.:r , 1; . E. 
Railway , Varanasi . 

. .. Applicar.t . 

(By Advocat~ : Shri K. P. Singh) 

Versus 

~·~sh~anath S~ngh Yadav & ochers . 

... . Respond.er.ts . 
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By Hon''ble Dr. K . B. S. Rajan , J .M.: 

Tnis review applica~ion has been considered . 
L~arned counsel f o r review applicant submits that 
i:.he direction "information 5.bouc ch-:: likeiy da-ce 
by v:hi ·:h the regulari::ation might mate!"iali=e 
sl1all be informed to the applicantsu , in 
processing , i s cre3ting some problems co the 
Administ rat:on . The said direction is deleted 
f=om the crder ; instead the applicants shall 
periodi·:-ally approach t:he authority to ascertain 
thE position r~lating to their regularisation . 
With the above ~odificaticn the re~iew 

application is disposec of . 
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